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ASSAM ACT NO.III OF 2001
(Received the assent of the Governor on 4th March, 2001)

THE ASSAM APPROPRIATION (NO.II) ACT, 2001

AN

ACT .

to authorise payment and appropriation of certain sums from and out of the Consolidated Fund of the
State of Assam for the services of the financial year, 2001-2002.

Be it enacted by the Assam Legislative Assembly in the Fifty-second Year of the Republic of India as

follows:-

Short title

Withdrawal of
Rs. 10410,30,07,000
from and out of the

1. This Act may be called the Assam Appropriation (No.II) Act, 2001.

2. From and out of the Consolidated Fund of the State of Assam there#may
be paid and applied sums not exceeding those specified in column (3) of the
Schedule amounting in the aggregate to the sum of ten thousand four
hundred ten crores thirty lakhs and seven thousand rupees towards defraying

Consolidated Fund of the several charges which will come in course of payment during the
the State of Assam for financial year, 2001-2002 in sespect of th= services specified in column (2)
the financial year, of the Schedule.
2001-2002.
e 3. The sums authorised to be withdrawn from and out of the Consolidated
Agiprapriation Fund of the State of Assam by this-Act shall be appropriated for the services
and purposes expressed in the Schedule in relation to the said year ending on
the thirty-first day of March, 2002.
THE SCHEDULE
( See Sections 2 and 3)
(h (2) [3]
‘ Sums not exceeding
Grant Services and purposes Voted by the Charged Total
No./ 1 Assembly on the
Appro- Consolidated
priation Fund
Rs. Rs. Rs.
I |State Legislature Revenue 17,82,17,000 36,45,000 18,18,62 00C
Captial 8,62,26,000 e 8,62.26 000
Head of State Revenue e 1,47,22,000 1,47,22 000
2 |Council of Ministers . Revenue 4,30,50,000 — ‘ 4,30,50 00C
3 | Administration of Justice Revenue 33,78,23,000 8,69,18,000 42.47.41 000
4 |Elections Revenue 32,24,94,000 — 32,24,94 00C
5 |{Sales Tax and Other Taxes Revenue 30,64,59,000 — 30,64,59 00C
6 |Land Revenue and Land Ceiling Revenue| 96,00,95,000 88,000 96,01,83 000
7  |Stamps and Registration Revenue| 10,06,89,000 e 10,06,8% 00¢
8 |Excise and Prohibition Revenuej  11,54,88,000 — 11,54,88 00C
9 |Transport Services Revenue 40,99,78,000 — 40,99,78 000
Capital 15,10,40,000 — 15,10,4C 000
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THE SCHEDULE
( See Sections 2 and 3)
M @ 3]
Sums not exceeding
Grant Services and purposes Voted by the Charged Total
No./ Assembly on the
Appro- Consolidated
priation Fund
Rs. Rs. Rs.
10 |Other Fiscal Services Revenue 1,10,32,000 — 1,10,32 000
Public Service Commission Revenue — 2.67,44,000 2.67.,44.000
11 |Secretariat and Attached Offices Revenue| 122,36,35,000 — 122,36,35.000
12 {District Administration Revenue 55,60,77,000 e »” 55,60,77 000
13 |Treasury and Accounts Administration Revenue 16,28,71,000 — 16,28,71 000
14 |Police . Revenue| 724,98,74,000 — 724,98,74 000
Capital 11,97,15,000 — 11,97,15.000
15 {Jails Revenue 17,16,26,000 — 17,16,26 000
16 |Stationary and Printing Revenue 10,33,25,000 — 10,33,25 000
17 | Administrative and Functional Buildings Revenue 51,76,95,000 — 51,76,95 000
Capital{  16,85,27,000 e 16,85,27 000
I8 |Fire Services Revenue| 20,35,64,000 25,000 | 20,35,89 000
19 |Vigilance Commission and Othérs Revenue 10,00,77,000 —_ 10,00,77 000
20 |Civil Defence and Home Guards Revenue v36,8 l ,20,000 — 36,81,20 000
21 |Guest House, Government Hostels, etc. Revenue 4,30,70,000 — 4,30,70 000
22 |Administrative Training | Revenue 1,87,68,000 — 1,87,68 000
23 |Pension and other Retirement Benefits Revenue| 573,81,91,000 13,75.000f  573,95,66 000
24 | Aid Materials Revenue|  14,04,19,000 - 14,04,19 000
25 |Miscellaneous General Sérvices Revenue|  51,41,68,000 — 51,41,68 000
26 |Education (Higher Education) Revenue! 328,58,60,000 — 328,58,60 000
Capital 5,00,000 e 5,00 000
27 |Art and Culture Revenue 40,14,20,000 — 40,14,20 000
28 |State Archives Revenue 15,00,000 — 15,00 000
29 |Medical and Public Health Re;/enue 406,04,11,000 — 406,04,11.000
30 |Water Supply and Sanitation Revenue| 193,22,43,000 —_— 193,22,43 000
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THE SCHEDULE
( See Sections 2 and 3)
(H (2) (3]
: Sums.not exceeding ;
Grant Services and purposes Voted by the Charged Total
No./ Assembly on the
Appro- | “Consolidated
priation Fund
Rs. Rs. Rs.

31 |Urban Dev. (Town & Country Planning) Revenue 17,07,56,000 e 17,07,56.000
Capital 11,13,50,000 - 11,13,50.000
32 |Housing Schemes Revenue 3,57,19,000 — 3,57,19 000
Capital 1,78,46,000 e 1,78,46 000
33 |Residential Buildings Revenue 12,70,02,000 — 12,70,02 000
Capital 2,63,00,000 e 2,63,00 000
34 |Urban Dev. (Municipal Admn. Deptt.) Revenue|  23,23,37,000 — 23,23,37 000
Capital 10,03,84,000 — 10,03.,84.000
35 |Information and Publicity Revenue 9,41,34,000 s 9,41,34 000
36 |Labour and Employment Revenue| 32,58,90,000 — 32,58,90 000
37 |Food Storage, Warehousing & Civil Revenue 12,91,38,000 — 12,91,38 000
Supplies Capital 2,29,44.000 — 2,29,44 000
38 |Welfare of Scheduled Caste/ Scheduled Revenue 97,14,70,000 e 97,14,70 000
Tribes & Other Backward Classes etc Capital 75,74,000 S 75,74 000
39 {Social Security, Welfare & Nutrition ~ Revenue| 100,07,47,000 s 100,07,47 000
40 |Sainik Welfare & Other Relief Revenue| 51,11,44,000 — 51,1 1,44 000
Programmes etc. Capital 5,00,000 — 5,00 000
41 |Natural Calamities Revenue| 187,31,84,000 —_ 187,31,84 000
42 |Social Services Revenue 41,84,000 — 41,84 000
43 |Co-Operation Revenue| 35,06,84,000 = 35,06,84 000
Capital|  36,79,35,000 — 36,79,35 000
44 |North Eastern Council Schemes Revenue| 10,63,04,000 e 10,63,04 000
Capital| 133,89,85,000 e 133,89,85 000
45 |Census Surveys and Statistics Revenue 12,70,95,000 — 12,70,95 000
46 |Weights and Measures Revenue ‘ 4,29,40,000 — 4,29,40 000
47 {Trade Adviser Revenue 38,42,000 —_ 38,42 00C
48 |Agriculture Reveﬁq_e 20‘1,91 , 15,000 — 201,91,15 000G
49 |Irrigation Revenue| 57,70,64,000 e 57,70,64 000

Capital

138,47,52,000

138,47,52 000
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Vo
THE SCHEDULE
( See Sections 2 and 3)
(1) ) (3]
Sums not exceeding
Grant Services and purposes Voted by the Charged Total
No./ : Assembly on the
Appro- Consolidated
priation L Fund
_ Rs, Rs. Rs.
50 |Other Special Areas Programmes Revenue 11,34,97,000 — 11,34,97.900
51 |Soil and, Water Conservation _Revenue|  18,17,97,000 — 18,17,97.000
52 |Animal Husbandry Revenue|  79,41,97,000 2,00,000 79,43,97.900
53  {Dairy Development Revenue 16,78,80,000 e 16,78,80.900
54 {Fisheries Revenue 25,73,67,000 — 25,73,67 900
55 |Forestry and Wild Life Revenue| 112,76,56,000 — 112,76,56 000
56 |Rural Development (Panchayat) Revenue| 197,20,62,000 3,50,000 197,24,12 000
57 |Rural Development -Revenue 91,28,36,000 Ea—. 91,28,36.000
58  |Industries Revenue| -28,51,16,000 —— 28,51,16.000
Capital 3,55,00,000 —— 3,55,00 000
59 |Sericulture and Weaving Revenue| 97,43,49,000 e 97,43,49 000
- Capital 130,00,000 — 130,00.000
60 |Cottage Industries Revenue|  22,73,46,000 — 22,73,46 000
Capital 2,09,31,000 — 2,09,31 000
61 |Mines and Minerals Revenue 5,15,42,000 — 5,15,42 000
62 |Power (Electricity) Revenue 1,20,05,000 — 1,20,05 000
Capital|  75,75,60,000 — 75,75,60 000
63 |Flood Control Revenue|  84,94,82,000 — 84,94,82 000
Capital]  63,65,32,000 — 63,65,32 000
64 |Roads and Bridges Revenue| 223,23,31,000 — 223.23,31.000
Capital} 193,72,88,000 — 193,72,88 000
65 |Tourism Revenue 3,42,53,000 —_ 3,42,53 000
Capital 5,12,12,000 - 5,12,12 000
66 |Compensation and Assignment to Local Revenue 12,09,79,000 — 12,09.79 000
Bodies and Panchyati Raj Institutions

67 |Assam Capital Construction Capital 19,84,00,000 — 19,84,00 000
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THE SCHEDULE
( See Sections 2 and 3)
() 2) (3]
Sums not exceeding
Grant Services and purposes Voted by the Charged Total
No./ Assembly on the
Appro- Consolidated
priation Fund
‘ Rs. Rs. Rs.

Public Debt and servicing of Debt Revenue - 1348,15,16,000 | 1348,15,16,(:00

Capital - 1068,08,24,000 | '1068,08,24,(:00
68 jLoans to Government Servants Capital| 110,59,34,000 — 110,59,34 000
69 |Scientific Services and Research Revenue 1,29,34,000 —_ 1,29,34 000
70 |Hill Areas Revenue 7,23,08,000 — 7,23,08 000
Capital 1,80,32,000 —_ 1,80,32 000
71 {Education (Elementary, Secondary etc.) Revenue| 2244,67,08,000 — 2244.67,08 000
Total Revenue| 7112,76,33,000| 1361,55,83,000( 8474,32,16 000
Capital{ 867,89,67,000] 1068,08,24,000 1935,97,91 000
Grand Total 7980,66,00,000{ 2429,64,07,000 10410,30,07.000

M.K. Deka,

Secretary to the Govt. of Assam,
Legislative Department
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